
BEFORE THE NATIONAL GREEN TRIBUNAL (SZ) AT CHENNAI 

(Under Section 18(1) of the National Green Tribunal Act, 2010) 

 

Original Application No. 127 of 2022 

 

KS Mohan         …Applicant 

v. 

The Corporation of Coimbatore and Ors.    …Respondents 

 

INDEX TO TYPED SET FILED BY APPLICANT DATED 09.01.2025 

Sl. 
No. 

Date Description Pg. No. 

1.  19.12.2023 Communication from DEE, TNPCB to 
Coimbatore Corporation regarding foul 
smell at subject dump yard 

1 

2.  11.03.2024 G.O.(D) No. 145 issued by Municipal 
Administration and Water Supply 
Department regarding bio-CNG plant at 
Coimbatore at subject site 

2-4 

3.  07.10.2024 Communication from DEE, TNPCB to 
Coimbatore Corporation regarding water 
and air contamination by subject dump 
yard, and expiry of authorisation under 
SWM Rules, 2016 

5-9 

4.  07.10.2024 Communication from DEE, TNPCB to 
Coimbatore Corporation regarding 
untreated sewage overflow from subject 
dump yard 

10 

5.  24.10.2024 Report of analysis of water sample near 
subject dump yard 

11-12 

 

Dated at Chennai on this the 9th day of January, 2025 

 

Yogeshwaran A. 

Counsel for Applicant 

Ph: 9566254546 

Email: yogeshwaranadv@gmail.com  

mailto:yogeshwaranadv@gmail.com
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